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Ld. Counsel for the appellant is present.

The petition is filed under Section 252(3) of the Companies Act, 2013
against the order of the ROC WB dated 09.06.2017. As the appellant has
not filed the certified copy of the order passed by the ROC WB dated
09.06.2017, petitioner is directed to file a copy of the order passed by the
ROC where the name of the company is listed. A certified copy of this
order may be issued to the petitioner so that he can obtain certified copy
from the office of the ROC. It is directed to issue notice to the ROC.
Petitioner is further directed to serve copy of the notice to ROC who may

file their reply within 30 days of receipt of this order.

Listed on 8" November 2017.

(Jinan K.R.) (Vijai Pratap Singh)
Member (J) Member (J)
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